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(c) The steps taken to.prevent srnJg-
gllng include stntngthenlng of Border Secu-
rity Foroe to reduce the gaps between the . 
borderoutposts,intensllledpatroBlng, erec-
tion of 0 P Towers along the International 
border and supply of night vision devices, 

. binoculars etc. for better observations, pa-
trolHng In the raverlng araas etc. 

Bids In fourth round of exploration for 
Oll.nd GIIs 

2703. SHRI SYEO SHAHABUDOIN: 
Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether the last date for submis-
sion of bids In the fourth round of explora-
tion for oil and gas In India has been ex-
tended; 

(b) if so, the reasons therefor; 

(c) the coftl)anies which had submit-
tedbids in the three earlier rounds of explo-
ration; 

Name 01 ConpJnles 

Chevron-Texapo 

Amoco 

BHP 

IPC 

(e) No, Sir. 

P_ Lying Vacant In I..aksII8dwIIep 

2704. SHRI P.M. SAYEEO: Wil the 
Minister of HOME AFFAIRS be pleased to 
state: 

(al the toIaI num:. of po8II lying 
v:!cant in Union Tenftory of LaIcahdweep, 

Cd) whether any allotments have been 
madIt to any of those CO~les and if so, 
the particulars thereof; and 

Ce)whetheranyexploratlon Is In progress 
asa result offirstthree round of eXploration? 

THE IMINISTEROF PETROLEUM AND 
NATURAL GAS (SHRI B. SHANKA-
RANAND): (a) and (b). The last date for 
Submission of bids has been extended to 
15.4.92 because of requests from various 
companies to allow them more time. for 
evaluation of the blocks. 

(c) and (d). In the First Round, British 
Petroleum, Phillips, Chevron, Texaco, Occi-
dental and Deminex had submitted bid. Pro· 
ductlon sharing contract for only one block 
was signed with Chevron. In the Second 
Round, chevron had submitted bid but no 
contract was signed. In the Third Round, 
Chevron-Texaco, BHP, IPC, Shelf. Amoco. 
Briloil and Albion had submitted bids. Pro-
duction sharing contracts for nine blocks 
were signed With companies as shown be-
Iow:-

Block lor which contract we,. signed 

KG-OS-I, KG-OS-VII, P-GS-U 
andMN-OS-1 

KG-Os-V 

KK-OS-IV & KK-OS-II 

KK-OS-VI 

KG-Os-N 

category ..... ; and 

(b)theacllonc:ont~bytheUnlon 
Govemmenl tor filing up ..... posts? 

TtE MNSTER OF STATE IN THE 
MlNlSTRYOFPARLIAMENTARY AFFAIRS 
AM) TtE MINISTER OF STATE IN THE 
MNSTRYOF HOME AFFAIRS: (SHRIM.M. 
JACOB): (a) and (b). The information Is 


